63  Written Answers

(4) Shri M. P. Wadhawan, Direc-
tor (Finance).

II. Part Time Directors:

(8) Shri P. R. Ahuja, General,
Manager, Bhilai Steel Plant.

(6) Shri H, Bhaya, Chairman,
Hindustan Steel  Uimited,
Ranchi,

(7) shri R. P. Billimoria, Direc-

tor, Personnel Hindustan
Steel Limited, Ranchi.

(8) Shri James Raj, Chairman,
Unit Trust of India.

(8) Shri Arbina Ray, Custodian,
Indian Iron and Steel Com-
pany Ltd. Calcutta,

(10) Shri M. Sondhi, Chairman,
Bokaro Steel Limited, Bokaro
Steel City.

(11) Shri M. R. Yardi, Secretary
to the Government of India,
Ministry of Finance.

Export of Sensitive Defence Material

438. SHRI BHAGWAT JHA AZAD:
Will the Minister of DEFENCE bhe
pleased to state:

(a) whether Government propose
to export sensitive defence material
like cables;

(b) if so, what is the rate and quan- -

tity of production; and

(¢) whether the production is sur-
plus to our need, and when the export
will commence?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DEFENCE
PRODUCTION) (SHRI VIDYA
CHARAN SHUKLA): (a) to (e).
The production capacity of communi-
cation cables at the Ordnance Cable
¥aclory, Chandigarh is currently in
exces: of the defence requirements.
With a view to utilising this spare
eapocity, some export orders have
been accepted on commercial bLasis,

FEBRUARY 22, 1978

Written Answers 64

It will, however, not be in the public
interest to disclose further details.
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Propused strike by Newspaper Emp-
loyees All Over India

433 SHRI BLJOY MODAK: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to stale:

(a) whether the attention of Gov-
ernment has been drawn to the pro-
posed one-day token strike of the
newspaper employeea all over India
in Fcbruary;

(b) if so, the reasonz for the strike
and the reaction of Government
thereto; and

(c) the actions takem by Glovern-
ment to settle their issues?





